
137 Written Answers ASADHA 18, 1902 (SAKA) Wrltten Ansu'ers 138 

(b) and (c). As and when such vio" 
lations of factory licence are noticed 
Or complaint is rcc~ived by the Muni-
cipal Corporation, action i'5 tal?n 
against the units. 

SUb-Plan strategy Adopted by CeD-
tra} Ministries on Tribal Sub-I'Jan 

3550 SHRr GIRIDHAR GOMANGO: 
Wlll the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the names of Ministrks 
which have adopted the sub_plan 
strat€gy so far and earmarked money 
from the Ministry to the sub-plan 
areas; 

(b) the reasons for delay in ear-
marking the funds by the Central 
Ministries for Tribal areas noticE:'d 
by his Ministry and initIative 'taken 
1,0 aV01d such delay; and 

(c) the bottlenecks identified i1 
any? 

THE MINISTER OF ST A TE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(U) The following Ministries/Depart-
purtments have earmarked money for 
1he sub-plan area:-

(i) Agriculture. 

(ii) Rural Reconstruction. 

(iii) Education & social Welfare. 

{iv) Shipping & Tran~port. 

(v) D.G.P. & T. 

(vi) Energy. 

(vii) Civil Supplies & Co-operation. 

(viii) Health & Family Welfare. 
(b) and (c). Delays and bottlenecks 

have been due to initial procedural 
difficulties. This Ministry have been 
holding meetings, discussions and ex-
changing written communications with 
the concerned Ministries to overcome 
them. 

ReeQurces Dlade A l.allable for TI'ibal 
Sub-Plan in Orissa 

3551. SHRI G]JRIDHAR GO MANGO ; 
V\"Ill the Minister of HOME AFFAIRS 
be pleased to sta te : 

(a) the resourCes made available 
for Tribal sub_plan of O~ssa since 
the finalisation of the sub-plan upto 
the current financial year trom the 
State Sector, Central Ministries, 
Special Central Assistance and instit u-
tional finance; 

(b) the funds provided by the 
State Government' project-wise and 
Central aSSistanCe provided in annual 
plans since 1977; and 

(C) the measures taken by the 
State Government for strengthening 
~he administrative machinery in 
TrIbal SUb-plan areas to check the ex. 
ploltation of the tribals? 

THE I\lINISTER OF STATE IN 
THE l\lINIST,RY OF HOME AFFAIRS 
(SHRI YOGENDRA l\lAKWANA) : 
(a) and (b). InformatIOn is given in 
the annexure. 

(c) The measures taken by ~he State 
include ('leation of the posts of Project 
Administrators for the ITDPs, appoint-
ment of officers and staff includIng 
Engineers, Veterinary Technicians and 
Welfare Extension Officers. ProteC'tive 
legisla tion to preven t alienation of 
tnba] land and moneylending at usuri-
ous rates of interest is being imple-
mented vigorously. For upgradation 
of the standards of administration in 
the tribal areas of Orissa, the alloca-
tion of Rs. 7.87 crOres made by the 
Seventh Finance Commission over five 
year period 1979--84 is being utilised 
for constructiOn of residential build~ 

ings and payment of compensatory al-
lowance to transferablE> Governme"t 
employees posted in the tribal areaS. 




